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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH: NEW DELHI 
 

Original Application No. 524 / 2024 
 

(Under Section 14 Of The National Green Tribunal Act, 2010) 

In the matter of 

 

Tejasvi Minhas                                                         …. Applicant 

-Vrs- 

Central Pollution Control Board & ORS                 … Respondents 

 

WITH 

 

Original Application No. 526 / 2024 

 

(Under Section 14 Of The National Green Tribunal Act, 2010) 

 

                  Varinder Malik                                                         …. Applicant 

-Vrs- 

Ministry of Local Government, Punjab & ORS                 … Respondents 

 

 

MOST RESPECTFULLY SHOWEATH: 

 

1) The Hon’ble Principal Bench of National Green Tribunal (NGT), Delhi, in 

the order dated 27.08.2024 had directed the respondent The Commissioner, 

Municipal Corporation Jalandhar as below: 

 

The Commissioner, Municipal Corporation, Jalandhar is directed to file the 
response by way of affidavit disclosing the time bound action plan for achieving 

the target of zero gap in treating the daily generated waste and also remediating 
the legacy waste and ensuring that the grievance of the applicant is redressed 

in respect of the spot in question at Model Town, Jalandhar. In that time bound 
action plan, he will also disclose the steps which have been taken till now and 

the source of fund to achieve the target. Let the same be filed within four 
weeks. Applicant will have 4 opportunity to file objection to the report, if any, 

within two weeks thereafter.  

 

However, no response has been filed by the respondent till date.  
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2) In a gross violation of the honourable court’s order and Solid Waste 

Management Rules of 2016, the illegal garbage dump has actually increased 

in size since the last hearing. Kindly refer to the GPS tagged images in 

Annexure 1that clearly show the dump on various different dates and times 

since the last hearing.  

 

3) The common citizens, expecting quick relief, has been criminally misled by 

the respondents and no relief has been provided. The citizens have made a 

final memorandum that has been signed by more than 1500 residents of the 

nearby areas. Kindly refer to Annexure 2 for the same.  

 

4) The garbage dump is 100% Illegal. Hundreds of complaints at all levels, 

from MCJ to CM, Punjab have been done over the past few years. The 

report by Punjab Pollution Control Board submitted to the Hon’ble court has 

validated all the points raised by the applicants.  

 

IN VIEW OF THESE FACTORS, WE REQUEST THE BELOW FROM 

THE HON’BLE COURT: 

 

 AN IMMEDIATE & PERMANENT BAN ON ANY DUMPING OF 

ANY KIND OF GARBAGE / WASTE AT THIS SITE SHOULD BE 

IMPLEMENTED.  

 

 The site should be cleaned, sterilized and lime treatment should be done 

to remove all the germs, rodents, pests and stench.  

 

 The road should be rebuilt to ensure smooth passage of the traffic. 

 

 Beautification of the area should be done and all trees that died because 

of this dump should be replaced with new trees.  

 

 Municipal Corporation, Jalandhar should be instructed not to shift the 

dump at any place nearby and ensure proper processing of all the 

garbage as per Solid Waste Management Rules of 2016.  
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ANNEXURE 1 

GPS TAGGED PHOTOS TAKEN ON SITE ON 02.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES & IS CLEARLY VISIBLE. 
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GPS TAGGED PHOTOS TAKEN ON SITE ON 08.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES IS CLEARLY VISIBLE. 
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GPS TAGGED PHOTOS TAKEN ON SITE ON 12.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES IS CLEARLY VISIBLE. 

 

  

23



 

 

  

24



GPS TAGGED PHOTOS TAKEN ON SITE ON 13.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES IS CLEARLY VISIBLE. 
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GPS TAGGED PHOTOS TAKEN ON SITE ON 14.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES IS CLEARLY VISIBLE. 
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GPS TAGGED PHOTOS TAKEN ON SITE ON 15.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES IS CLEARLY VISIBLE. 
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GPS TAGGED PHOTOS TAKEN ON SITE ON 18.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES IS CLEARLY VISIBLE. 
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GPS TAGGED PHOTOS TAKEN ON SITE ON 25.11.2024 

TOTALLY UNSEGREGATED HEAPS OF GARBAGE, STRAY 

ANIMALS, BLOCKING OF ROAD AND FLOUTING OF ALL SOLID 

WASTE MANAGEMENT RULES IS CLEARLY VISIBLE. 
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